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| TEM NO 1 COURT NO. 3 SECTI ON Xl

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
I.ANO2 IN
Petition(s) for Special Leave to Appeal (CGivil) No(s).32260/2010
STATE OF U. P. & ORS. Petitioner(s)
VERSUS
AJI T SINGH & ORS. Respondent ( s)

(Wth appln(s) for nodification/clarification and prayer for interim
relief and office report)

Dat e: 25/04/2011 This Petition was called on for hearing today.

CORAM : HON BLE MR. JUSTI CE R V. RAVEENDRAN
HON BLE MR JUSTI CE A K. PATNAI K

For Petitioner(s) Ms. Shobha Di xit, Sr. Adv.
M. D. K. Goswani, Adv.
M. Anuvrat Shar ma, Adv.
Ms. Al ka Si nha, Adv.
M. Mani nder Singh, Sr. Adv.
M. Sagar Pat hak, Adv.
M. A Venayagam Bal an, Adv.
For Respondent (s) M. Ravindra Kumar, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

I.A No.2 of 2011 is dism ssed.

( Ravi P. Verma ) ( MS. Negi )
Court Master Court Master



